Annexure - 7
Name of the corporate debtor:Jindal Builtech Private Limited; Date of commencement of CIRP: 26-03-2021; List of creditors as on: 13-01-2022
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State Taxes & brovisionall
1 [Excise Himanchal Government 30-12-2021 3,81,37,133 3,81,37,133 |Unsecured 0 0 No 0 0 0 0 0 fisand
Department
Employee State Provisionall
2 |Insurance Himanchal Government 29-12-2021 4,460 4,460 |Unsecured [0 0 No 0 0 0 0 0 ! v
: admitted
Corporation (ESIC)
Deputy Excise & Provisionall
3 |Taxation Gurugram, Haryana 4,66,082 4,66,082 |Unsecured [0 0 No 0 0 0 0 0 : ol
o admitted
Commissioner (ST)
Total 3,86,07,675 3,86,07,675 2 = 2 2 2 2 5 5 =




